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SHORT DURATION DISCUSSICN
On Drought Situation in many parts of the Country - contd.
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THE VICE-CHAIRMAN (SHR! P. PRABHAKAR REDDY): Now, Mr. R.
Kamaraj. You have eight minutes.

*SHRI R. KAMARAJ (Tamil Nadu): Mr. Vice Chairman, Sir, | thank
you for giving me this opportunity to take part in the discussion on the
drought situation in the country, on behalf of AIADMK,

Our Country has 328.7 milion hectares of land area, out of which
abfout 142.2 million hectares land is under cultivation. Out of that only 40%
of lands get irrigation facility. Of the total population of 103 crore, about 72%
pecple still depend on agriculture. Several statistics show that due to
drought, flood, cyclone, earthquake and other vagaries of nature, 22 districts
are affected every year. Drought alone affects 68% of our land surface
causing misery to about 50 million people.

Sir, this is what the annual statistics reveal. Last year, we had a
satisfactory monsoon. Even then, crops in over 67.44 lakh hectares spread
over 167 districts in 5 states were affected. But this year the monsoon has
compietely failed. It is very disturbing. | am reminded of the Madras famine
of 1876-78. It is a grim situation indeed. The report of the United Nations
Population Project is shocking. According to the report there are 29 nations
in the World facing water scarcity as of now. The report says that in the
year 2025, 34 nations would be facing shortage of even drinking water.
Shackingly, India too figures in that list of nations. If drinking water is going
to be scarce, what about water for other needs? The late lamented Chiet
Minister of Tamilnadu, Puratchi Thalaivar Dr.M.G.R. sang in a movie,

*What resource our country is devoid of
Why stretch out our arms to other countries.”

| quote this because, we have enough natural resources. We have
water resources to sustain us. Yet why we face drought repeatedly? We
have gone through 9 Five-Year Plans. We are entering the 1™ Plan now.
The Hon'ble Minister should tell the House whether the Government have

® English transiation of the original speech in Tamil.
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any mega project to harness the water from available sources for hard times
at least in the 10" Plan.

Sir, reports say that we get about 1880 cubic kilometre water
annually from surface water sources such as rivers. But we utilise only 700
cubic kilometres of water out of this. About 1180 cubic kilometre water runs
waste, So also, the quantum of water received through rains in a year on an
average is said to be over 4000 cubic kilometres. Of this only 600 cubic
kilometres water go down the sarth. In all we use only about 1120 cubic
kilometre water out of 4000 cubic kilometres. That is to say we do not
utilise about three fourth of the water received. That is why the country is
facing severe drought today. | request the Hon'ble Minister to inform the
House about the projects and schemes launched for harnessing and storing
water for future use.

Sir, in so far as Tamilnadu is concerned, it is affected by both flood
and drought in the same year. In February this year we had unusual and
heavy rains in Tamilnadu resulting in flood, damaging crops and houses.
Today Tamilnadu is facing drought because we did not get our due share of
Cauvery water. We did not get our share of water from the maonth of April.

SHR! M.V. BAJASHEKARAN (Kamataka): Sir, he is unnecessarily
bringing the Cauvery water dispute here. If he is mentioning the Cauvery
water dispute, then we would like to answer...finterruptions)... We would also
like to place our case before the House. He should not be allowed to
mention anything about it ...(Interruptions}...

SHR! HK. JAVARE GOWDA (Kamataka): Where is water in
Karmnataka? If we get water, then we would be very happy to release it.
What wouid' we do by keeping water with us?.. finterruptions)...

SHRI R. KAMARAJ: Karnataka is responsible for both flood and
drought in Tamilnadu.

SHRI M.V. RAJASHEKARAN: He is trying to mislead the
House...{interruptions)...

THE WVICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Hon.
Members, we are discussing here a very serious issue. | request all the
hon. Members to bear in mind the seriousness of the issua...{interruptions)...
Ltet not any controversial issue be brought here.
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SHRI R. KAMARAJ: Sir, there is severe drought in the Cauvery
delta. Kuruvai paddy crop could not be raised even in one sixth of the total
area raised every year. The traditional Samba crop has became uncertain.
Tamiinadu is facing drought on one side and financial constraints on the
other side. That is why the Hon'ble Chief Minister of Tamilnadu Dr. Puratchi
Thalaivi Amma has taunched a scheme at the cost of Rs. 164.8 crore for the
benefit of Cauvery dslta farmers and agricultural labourers. The significance
of this scheme is that, the works would be executed only through human
resource, thus providing employment opportunity to the people.

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Mr. Kamarai,
you have already taken nine minutes. Time allotted to your party is only
eight minutes. Now, you kindly conclude your speech.

SHR! R. KAMARAJ: Okay, Sir. Today, various schemes at a cost of
Rs. 164.18 crore have been undertaken to provide relief to the people. There
have been no rains in the southern districts of Tamilnadu. These districts
do not get water from periyar dam because of the dragging problem. The
districts that grow coconut trees are facing problems. Due to drought aver
307622 coconut trees are drying up. The growers are in a hapless situation.
For growing one coconut tree, we have to spend 250 rupees. The
Government of Tamiinadu has sought 7.69 crore rupees for growing coconut
trees afresh in those districts. | request the Hon'ble Minister to kindly
sanction the amount.

Sir, for the centrally aided Macro Management Mcde, Rs. 45 to 46
crore was allotted till last year, It is learnt that the amount has been
reduced to Rs. 42 crore this year. Since this is a drought-affected year |
appeal to the Government tc allocate Rs. 50 crore this year. Under the
Planning Commission Project known as Water Resources Consolidation
Project, structures for recharging water into the earth are being set up in
13000 places in Tamilnadu. Wasteland Development has been undertaken in
Tamilnadu with a target of developing 20 lakh hectares of wasteland at the
rate of 5 lakh hectares per year. The Hon'ble Chief Minister of Tamilnadu,
Dr. Puratchi Thalaivi Amma has been launching such schemes to provide
relisef to people. Therefore, | request the Government to provide adeguate
funds to Tamil Nadu Government to provide relief to the drought hit people
of Tamilnadu,

PROF. M. SANKARALINGAM {Tamil Nadu): Hon. Vice-Chairman,
Sir, | wish to, pgint out one point, that is, we are now attending the
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Monsocn Session of the Parliament. But where to see the monsoon, is a
question before us. We are experiencing very hot days, as hot as anything.
This situation is prevailing in the whole of the country. The Northern regicn,
especially Rajasthan, Orissa and Madhya Pradesh, is facing a very grave
situation. 70-75 per cent of our population is engaged in agriculture.
Without water how could they produce grains, how could they live, how
could we expect any production from them? This is a very big question
before us. Since my time is very limited, | would not deal with the other
parts of cur country. | would join with the other hon. Members who have
explained the situation of their respective States. | would like to stress on
the situation in Tamil Nadu. Kavery Delta area is our paddy beit. A yield of
about 17 lakh tonne paddy crop was expected. But, only 2-3 lakh tonnes
have been produced. About 40 lakh hectares is dry land. The people are
facing crisis there. The whole of Tamil Nadu is also facing crisis. Not only
the Kavery Delta, but Coimbatore, Madurai, Tirunelvelia, Ramnathapuram,
Kanyakumari, Pondicherry, everywhere the siiuation is the same. This is
due to failure of monsoon. The South-West monsoon is expected to give
rain in June-July. We are now in the middle of July. But there is no rain.
The Meteorological Department, especially the Bangalore-based department,
had indicated in their report that this year we would get more rains. But
their calculation failed. Qur country aiso failed in the agricultural field. So, |
would like to request the hon. Minister of Agriculture who is a son of a
veteran agriculiure leader of our country. He also has the experience of
research in that field. As the hon. Member, Mr. Ahluwalia, has said, he is a
worthy son of a worthy father. Now, he is cur worthy Minister. At this time
of crisis, he is holding that department. | request the hon. Minster to locok
into the matter and relieve the Indian farmers from this distress. Sir, | have
menticned something with regard to Tamii Nadu. The hon. Member from
Tamil Nadu, who spoke before me, told that thousands of coconut trees are
in the dropping condition. If you go by road, you will see that not only in
Coimbatore, but in Madurai, Kanyakumari, thousands of trees are dropping.
Kanyakumari and Kerala used to get South-West monsoon, but there is no
rain. | come. from Kanyakumari district, There are two dams, the
Peichiparai Dam and the Peruchani Dam, in Kanyakumari District. During
the months of June and July, there used to be surpilus water in these dams.
But now, it is not even one-thenth. So, in all the five channels, a shift
arrangement has been made for reiease of water. More than 75 per cent of
paddy crop there is getting destroyed because of lack of water. This is the
situation prevaiiing, from Kanyakumari to Kashmir. Except some parts, the
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whole country is facing a same crisis. | request the hon. Minister to tour the
entire country, especially, the drought-affected areas, interact with the
axperts of paddy growers, get information from them, and find out reasons
for this havoc. My feeling is, afforestation is the main reason for this. OQur
forests were ruined like anything. All our big trees were felled. lllegal
transportation is being conducted there, with the connivance of big officials,
big people. These people must be put behind bars. Sufficient teeth should
be given to the present law. | know, the present law is not capable of
controlling these activities. So, | request the hon. Minister to look into the
matter and get first-hand information regarding this.

The other point is, during the monsoon season, 75 per cent of the
rainwater goes into the sea. Are we not capable of conserving that water?
We have to conserve it in dams, but no plan has been drawn up. It has
been discussed sc many times in the House. We have discussed about the
Ganga-Cauvery Project also. But nothing has come out of it, because no
attention was given to it. These are long-term plans. Now the position is
that, cut of the 105 crore people, B0 crore people, that is, 75 per cent of
our agricultural population, are at starvation level. They have nothing to fall
back on. They have no earning because there is no production. So, what
will be the economic position of our country after two or three years? This
will have an impact only after three or four years. So, | request the hon,
Minister that he should consult other Ministers and come out with some
effective measures for generating employment opportunities.

Regarding Crop Insurance, | want to suggest that it must be made
a compulsory one. A farmer raises a crop; but he is usually poor and
iliterate. So, he will not be in a position to get the insurance form, fill it and
submit it at the insurance Office. So, it is for the Presidents and members
of the local bodies to see that all the farmers are covered by the Crop
Insurance Scheme. If their crop fails, they should get full compensation for
it so that they don't face any peril. This rainwater harvesting, this Crop
Insurance Scheme and this saving of forests and trees only will protect our
country. So, | request the hon. Minister, and the hon. Prime Minister and
other Ministers, to hold discussions on this matter and save our country and
save our people. With these words, | conclude,

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Shri Vijay
Singh Yadav. Mr. Yadav, you have eight minutes.
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THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDCDY): The next
speaker is Shri N.R. Dasari. Mr. Dasari, you have only four minutes.
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SHRI N. BR. DASARI (Andhra Pradesh): Mr. Vice-Chairman, Sir, |
would like to associate myssif with the feelings and suggestions of my
colleagues who have sexpressed their anguish over the grave situation which
has arisen due to drought and floods in different parts of our country. |
wouid also like to express the solidarity and sympathy of our party, the CPI,
to the people affected by drought.

In my own State of Andhra Pradesh, milions of people, in
thousands of villages, in large pants of the State, have fallen victims to the
severe drought situation, for the second consecutive year. The irrigation
tanks, borewells and other water reservoirs, small and big, are dried up
totally, in about 890 mandals, out of 1126 mandals.

In the whole State, there should have been 186 mm of rain, by
now, generally. But so far, the rainfall is only about 93 mm; only 83 mm.
This is just 50 per cent of the average rainfall in this season. In the coastal
region, where, by now, there should have been 175 mm of rainfall, it is only
46 per cent of the normal rainfall, so far.

There are about 11,205 irrigation tanks, small and big, in different
regions. But, about 10,000 tanks have alrgady dried up due to the faiiure of
Monscon. As a result of this grave situation, transplantation has not been
done in 32 lakh acres; even whera it was attempted, it was not done
propearly. Under major irrigation projects, out of 117 lakh acres of traditicnal
cultivation, water is supplied only for 15 per cent of the area. Dry crops
have been sown only in 38 lakh acres, out of 130 lakh acres of traditionally-
sown area.

This, in brief, is the gravity of the situation, which is more severe
than ever before in Andhra Pradesh. The drinking water problem has
become very acute, and it may aggravate in time to come; and, in some
parts, people are compelled to walk as far as 3 kilometres, for potable
water. On the top of this, there is shocking power cut in all parts of our
State.

| would, therefore, like to request the Union Ministry of Agriculture
to take urgent steps, on a war-footing, to pay compensation to the farmers
who are likely to fall under serious indebtedness, due to the crop failure,
and also to provide alternative jobs under the ‘Food for Work' programme
to the poor agricultural workers who are the worst hit by the crop failure.
This situation brooks ro defay. Thank you very much, Sir.
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THE VICE-CHAIRMAN (SHR! P. PRABKHAR REDDY): The next
speaker is Mr. A. Khan. Mr. A. Khan, there are two more speakers from
the Congress, and only 18 minutes are left. So, all of you have to speak
within 18 minutes.

SHRI AIMADUDDIN AHMED KHAN (DURRU) (Rajasthan):  Sir, | will
take only a few minutes.

Thank you very much, Mr. Vice-Chairman, Sir, for giving me an
opportunity to speak on a very important issue of the day, which not only
involves a large part of the country, but also a large population of our
country, over 70 per cent of whom live in the rural areas.

Sir, we are &l aware, through varicus sources, including the visual
and written media, of the drought situation prevaiting in the country, mainly
in the Northern States of the country. The problems of drinking water and
irrigation is confined not only to the rural areas, but also to the large urban
areas. This year, nat only there were no pre-monsoon showers; even the
Monsoon seems to have totally ignored and avoided this part of the country.
in vast areas of Rajasthan, Punjab, U.P., M.P. and other nearby areas,
whereas green fields of paddy, flooded with water, usually give us a
pleasant sight, we now see only parched and dry fields. While the
Meteorological Department is still fumbling with monsoon forecasts, the
patience of the.farmer is getting exhausted. The farmers in Punjab are
planning drastic changes in crop patterns, and are thinking of moving away
from paddy to other crops. The U.P. farmer has demanded that the State
be declared a drought-hit State. Similarly, Madhya Pradesh and Chhattisgarh
are also pianning to moveaway from paddy. While the previous speakers
have already drawn the attention of this august House to the conditions
prevailing in these areas, | wish to draw your kind attention, Sir, particutarly
to the State of Rajasthan, to which | belong.

Sir, as you are well aware, over 40 per cent of the State is
covered by desert and sand dunes. These areas do not have anything fike
the rabi crops. They are only dependant on the kharif crops, which in turn,
are solely dependent on rain. Rajasthan is almost entirely deprived of any
natural water resources and river waters. The farmer in Rajasthan depends
largely on animal husbandry and cattie and sheep breeding. In the best of
times, the farmer in Rajasthan produces foodgrain stocks, to satisfy the
requirements of his family for only four to five months, and for the rest of
the year, the family has to labour to satisfy their bare needs for food and
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clothing. They often, under circumstances as are prevailing now, have to
migrate to greener pastures to not only sustain their livestock, but also to
labour to earn their livelincod. In the course of such a situation which leads
to migration, the livestock, including the high yielding local breeds of cattle,
become infertile and often die. During the hot and dry season, though the
State Government makes arrangements for drinking water by transporting
the same by tankers and traing, yet this is barely sufficient for the human
beings only, and the livestock manages to get drinking water only once
every two or three days.

Coming to rainfall, in Rajasthan, this year, rains.have been scanty
in as many as ten districts, like Bikaner, Bharatpur, Dausa, Jaipur, Sri
Ganganagar, Jaisalmer, Jodhpur, Kota, and Sikar. There was practically no
rainfall in the State during the first 15 days of June, and again, during July
Ist to July 15", whatever rains have coms, have given a little respite, and
there has practically been no change in the levels of reservoirs as there was
no appreciable surface flow of rain water except a little rise in the level of
Jawai, Bund Baretha and Mahi dams. There has besen no active monsoon in
the State since 29" June, 2002, and the overall position of monsoon rainfall
from Ist June to 15" July is, to say the least, not satisfactory. Sir, we have
to consider the case of Rajasthan as a largely desert State, full of sand
dunes, bereft of natural river waters and totally dependent on rain gods. As
such, Rajasthan deserves greater consideration from the Centre and the
Union Minister of Agriculture, We must appreciate that the Minister of
Agriculture has already taken up the matter of scarce rains in this part of
the country and bringing expert heads together, to plan out in advance a
strategy for the farmer hard-hit by the near drought situation. | am confident
that urgent steps would be taken to ensure timely help, as desired by the
State Government, by way of credit and subsidies and providing crop
insurance for various crops, specially, in respect of rain dependent States,
like Rajasthan. Thank you.

St g wedl (ST R Suwmesw S, o & ves gga @ WiR eiv
Tewyor AT W drdT & fa @eT gor § | AU ¥ 97 a5 o WS fhw ¥
Iua fau & smowr st € |

IR IR MRAIP T I gE R A & | § 98 T80 wrgm &
fod o 7 @ Wy e F A e ® 9R-aw U e @ et ant
g f5 aut g B ael & i gt @ e 3 TR o e uE daew e
¢, AT av 7 B ¥ orw I aw DY Rufy s gd & oo | a® ww
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wedT & % 3w R gt 8 f oy o A o Je 'R Fi A= A farart &), i
arg ST Y g & SH WU R YT HHG e B angm

ST, Jrar Br anft AY asarh vl ¥ ot 99t @ 98 ) @ 'R
aﬂwmwﬁm%ﬁﬁsﬁ%ﬁsmwmv\ﬁ ¥ ufaT

T B bl RE N GHA @ & B ok R wer o wwa, awgar 59 udw
WHR A A $g TWER ¥ 990 W T8 A O A aren @/ af 399 foy, 9o
TRar & g @we s

v W ara & 5 afer Auge # den w9t § & en aftew
Ao Word 36 I ¥ ol a9 ot it Sifast o wow &, I 9uwr st Bt
¥ A S et Biomr &, e WY AT &, S W 0w § § o o ~mew
For yffras & AT wER @ ¥, 99§ AT i an &1 afdw e @R @,
A OO REF TS AN A H SN T AT I AHAT € AT AT AHAT §
& o # M ARET qugy § R AMfRke 79 W it it & 99er wfder fsaer
IfE sgPR F T gz AeW| 0F FE F ) Rufy 3% oRear ¥ faw 9w
g s

el W 79 qd B FEW AqEw & O JEEE 39 o gl Foenr
A T U B, IO TR B, IARNT ), sRawn @Y, o B a9 F I3
At ¥ o e 8, I gan & Suar i wEy AT w 3§ 7w f s
=g 5 W IR TEfRd 6 afawe @ Wy YT ¥ e f aEvy W e § eRT
iy 8

¥ g7 wan € 5 e oaein ot 8sR 3 e & F o dod R #
IR afreRal & aadla H &, dw B & sfeRal & aada @ # o
Yo Higg & WX W A&t 9T 9T T WA 39 g3 &, T Pl wwem,
gt ¥ RS wrr g9 weF I § ol o0 ff ¥ dfdT A a7 Feem 9w
Y TR G, A O T B, AR T AGHY, FY IF ¢ A F frg www ¥
7 A0 amufy @, IR FAHA ¥ & amr e F P, oo s ww worify
SuF "o § AR A o gw o | @ § wrean € & ey ey of =i
mmmmmﬁwmmwwmm
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7 v s fAky = o 78w &9 9, o @
A WER A A IR-4R FW 99 W 9y aor Rar fF
ey ¢ | 7% fdww & fay, 5% ST & R,
I0A B FM F Y, W WE ¥ O wWER iag ¥ T
i o 7 R W w7 @ £ 5 rad e ¥ W e e @) ot 9§
st giar g o WS | § g7 T 9o 5 oW sdww ¥ sieela gfieose
FORE SORIT 99 BT HHe TN WA X {6 | et @ WX 76 BT FIEE
e, aft gwd i ¥ f

ey W I PR ¥ mem ¥ @) Wl | 9y sEw A fr et o 5w
TE & MRS IR gr & aferlt FeiRT A or ot F See e
T T WE B TV U ¢, §9 WE ¥ oo IER ¢, Wiy ww T3 ST WK,
Y WER 3 Rl ® w et B e g T w o uw 9w g
AR AT 59 WEY ¥ 7 8, av 9 o1 Ied & o f gw a8 S
IR B uer & o gRw frurt @ v T @ o e e es X
& ded AT & i 38 ter & IRPR ¥ Ry Wi Ay 5 et 5
IEF A IAwEe #, I AW I e X IR Rufy B srger & o o9
o f& amor Rl Ao & v 2, o g A Refy I & W &, Ao o o
FR R AT AN AR R M S s A, w7 @
FH o Ffeve RAE & a% ge[ & 9, 9N 5 oyslt & fog arn, @ F orh
PaEEn N F RN S FTH e F g o & | 799 fog A
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IR AEITY, BN U qosi T M 39 A W i awe At &
et @1 doe (o a7 "@Fe & | K FEr A o $9-8-% 99 g F wet
g v Ty &, ur ghftaa o B e 4= F Roeht 9 angfS fe ave @
ghfga & ag 3R a8t vEd & F oot & gaw 9 | AEeT, aeh ooy e
o1 forp weTa iy <t =1l o T 2, FaifE ey oy St S sawr B fSar ar
| ¥ we agm & ol oo wdwr F Rufy s iR & [ o B oft F
Feg ¥ TRAE IR AR aw A q@ H R, AT & o TR wRw F W
FRIT IR s agm RfF srim R A Ao e i Hshda o
&1 wEe, o aiedl oY R ¥ g@ & oR9 TR w3 £ am s ww e A
Ay R &/ e S A |

eI, ¥ U% 9@ §HE F ®Y § ITW DEW W ®™ifd §RT 39 Y
THE 29 &1 W 9% Q@ & 699 &, A A 7% I¢ ga@rs AR a9 3 Rl sa
g% ¢ | gufag o fag F R 29t ¥ O¥ Rufy &1 qomer w0 & R ok wew
Jag € a1 gREde & T way g &, 97 9 Was A R smavmear & 1 & A
T w30 St @ e soRE A A aeia S e el 5 gee @ Rgees
o oA F & oy a8 A v ghafaed F e fiaer @ Aved gee fdie
Hex nfea fear mar & |

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Please
conclude. There is one more speaker from your party.

SHRI SUNIL SHASTRI: | will just take two minutes.

Sir, | would like to add here that the USA has already got the
National Drought Council and the National Drought Commission. They have
already come out with the National Drought Preparedness Act of 2002. A
drought monitoring system has also been developed in the U.S.A. which
gives the drought status and forecast, through a computerised network. #
wmﬁmmmmgmmm%mwﬁawaﬁmﬁ
wagaT & & &9 ar o ot Suafy fad woh ofte suRT Wiy dwaw g 1 &
Jfuwew & o7 A5 R T8 B WHR P qWIE T g 5 Iw N Fowr ¥ 39
WE B PEIT B & | ST vF a9 T & R & wem | aw e @
el & fee g3 Feea & | & W 59 S shage e aifew
VR B WHER PIWT F T I W B ? WAy W owft @ 3w iR
e & TRy (ege BoR S oAl enm wife gHRY gE Wi & f& good
agriculture is good economics and good economics is good politics in the
present times, and | would request the Government to appoint a study
group immediately to develop a drought policy, followed by the setting up of
National Drought Council, and, finally, enacting a national drought law.
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e et ¥ a ¥ sl gl @ R TR F EIE § O g7 98 R
FEN fFH N TR WA T O TR I € 59 W dw SR W e}
Friad Y iR 39 FE-F0St At B, O o g % W E, 99 a9
U B | 9gd 99 9a |

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Shri Satish
Pradhan. You have four minutes.

SHRI SATISH PRADHAN (Maharashtra): { will try to finish within four
minutes, Sir. There is drought situation in many parts of the country. But,
unfortunately, we, the Members from small parties, have been facing the
drought situation in the House continuously. This has been our grievance.
Anyhow, let me come to the subject of today.

IUHER ARIGE, WaQ Ugd § WA WEeg ¥ 3F b wew, e
M fF 97 I g9 ¥ uRfefy frtor g3 &, 9@ @ ol el g &, @
@ ot iRy smex @ guer ' & 9T | 3w Rwg ) e SR 9
FifE AT FTHE T £ P oed W o @ wer 2w A I R, Wy A
Ry w T av @ & | 77 o Aged St sawm &, afe ekt 9
3 YA & | 9F uB wiged &, Oy g el ¥ 38 oRRufy &1 Pt 8 wmar #
3R fIEET GFT B RN Usar & | I® TN GWT & WY O T @ HC’ anm,
¥ fng & wdvar & gd oo Py omaw @ 0 A ) 3 Pt & e e R
WEHN & FUY agd @i Rmigdt ot £, sl Y g ¥ T WRer A
Tu W e i % g gee @ ofte il & Rty da Rar @
T{F N AWl ¥ WER B georT B o & | § ey Sigww grefr avar §
FU T W A R & G 9 w5 afer goe FEHR & Rl @
B B, W SUET A9 W | Y g et sew e @3, dfe w5
R oRftefy & ¢ I & | ¥ wrmen € B w9 Rvg @ ik gds @ @
FEEEHT & |

#erey, # fora et ¥ amar § a8 ot e &) gaE ¥ F 3w oawt &
e §, # wi wi well @ a9 () AT ae @ 6 9 3 v
& 7t aRw =€ g, P oo ¥ zer 75 Ry Peior g | & sarm a g
I B # mEnr;, ¥ Wit o aiw T ¢, gl gE Rwe oRfRwfy 8@
&, AfrT ToF uEd T R 27 RS @ o Rrar F w1 ailRe g5 | 3wt
92 # 24 €9 ¥ WEr ARy €, Y W W § Je-ae, SRy it O R
gl feft & o A 7 FagT q9, T FHA 4@, A AR @, T R T SO
THT FRP WX W W AT IEA R PO T, W B R EC q€ T | Fo| B A
oM & fAT T ATh TE 9% 9, W ¥ A 9 F AU F 0 9w &
ot oRfRefy gt Friwr g8 | & sy Se-gue S st S,
TE @5 A &, o e € B 9w f ol v e ot o fer o s
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O T dgd T # RE ¥ o I A9 &, AfT 9@ A g AR
SR T N, T8 A%T TEEN I T avdear & | gud fag § A= wEiey
¥ yrkar wvar € fF 59 Rew o 3w e w €, 98t ot g gen &, e 61
HT A% 7T ¥, S avE Y & & S 98T W5E ugEa |

aerga, # A HEA ot | U q S agm, o A @ AR
TR &5 39 Ry @ B o &, ot 3uF [0 oF ve e e 9 @ 87
3w, 4 o, TS N & AT o/ e W §7 3 fvg w ik i A
# ggT dawEea & | F g gea § 5 oY ax N Rigeem a7 9 2
Tty ¢l g% o o @ & 7€ e A A g I R, AfFT AR ek T g8
ot 9% W9 Ve G B ARl & | el a8 o @ o g faguee d w9 e e
ity 7 39 oRRafy § o9 g9 1= =7 P o veR @ St ST TE
THAT A7 SUD FGA ¥ g% GERT I A1 JWISH HY ddal &, o qow ¥ aw
Y giah ™ @Y B TE, TE W AR w=A I amavmwar ¥ iR b g &
T, 59 FeAem & fy OW 99 WA Sude o 37 afty o o Reart aw
TgaH F A e @4 AT | IR 3F & T7r o O oRffy o et e &
fore oft e RT RRETT OO UG O @ST & |/ |

Iy o, § TP 97 R qaT G g e AW $ IRy et
MEAa ¥ | Fargeadr oo § 5 o A e ¥ Ao semr I ¥
wd & o afy o e @ 7w o e ®E W9 s eR |me omd o
TFBT AT T A/ W /I AT 7 B $T qawdl AT §H ONE B Sy IrEE I
& aad & o wd, 5% favg o "ar o iR | F AeReg 1 OF W gard §,
W BT S R g S g w90 4, 9 98 e o 99 & AR @ St
T B W Y | 99 WG 96T UF AT a8 T8 - U 3rsan, el frear, ol
Tt I arlt A A sigR I |11 gE e e T, WAl W SE-oeTE U, 9ET
AT = B 3T W, A § A @ 7eeH § o f gremst &1 fPeier #1199
aremEt § R FT AT R AN 9% aRE 37 o A S e A[T 91, 9 gl
BT ey A9 Wt g5 T AT AR TUST I AERTE W FHTH! DT WET | AfFHT Anr-
wr % Suawems @ g7 or wEdr § AN TR e dEed & wEn 9w §
5 aw oY TR F AT T g, R @ wm e § @1 e Saawe A aret
M ITF-39 WG T g TIATHT @ T § @ ¥ "y gArie WF N 9T
79 T8 Fxa & | ¥ A W e = £ 98 © yHS o 9ewa &, 78 meA
T B ARG ¥, T8 T T B GG ¥, I8 Aife a9 @ oea ¥ AR
oy fag fra ff T Rod €, 97 99 aemEl & 4T Y 3d ¥ SR o W
o5 w9 $F T &1 ¥ oo wear § 5 ¥ Rgwm & @d @ 9wt aene €, @i
Frey REIfGE &, o8 B0 ) sraa & 5l @7 99 oo @ gonwa Ad BRft | ol
3T ag T TG Ot arev daw A W AR e &, 59 99 9T 9 R s
HN S A gERT 8 @ &, F ST 99 9b, 77 9y ew adh ad o

270



[18 July, 2002] RAJYA SABHA

Rer il e agw g B, ERY O e Al W wga o ol F B
Iuearener o, & - e e e W@ g |

Iugaregy o, 9 & " A gE @ qarn g o e weweg § w9
Baufy Rrarch # gor v & I Ry e € 3R & W wany § 5 o o
BT Tifzy AR 90 39 T ¥ o & aiEy | BEe RS ¥ o6 999 ¥ U
S AT o7 fF & W % S ¥ O et Y cumer &, @w o @1 wdf B8
deew 8, aF i ol gem frw Sw ok ww & wmew wwd Ul <=,

AT T g A B R R W o ohe wel ¥ g W ame A A
FINNIT F A FUST g I/ B0 37§60 G@ A &7 a9 959, A7 g5 A )

THE WICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Mr.
Pradhan, you have to conclude now.

SHR! SATISH PRADHAN: Sir, | am making some imporiant
suggestions which have not been made by other Members.

THE VICE-CHAIRMAN (SHR! P. PRABHAKAR REDDY): You have
already taken ning minutes. Please conclude now.

SHRI SATISH PRADHAN: | am concluding, Sir. ¥ v /@ &&T argdr
(| R AT T PRI R I TR P aeow E A R
¥ feot &7 aw arone Wl ¥ & & 4 €1 ot aga 9 v e o
¥l ofy 99 9 W P S @ 3o dEw R ar IR ok g et
Frafor 870, =8t ot 83w ol Riwer sga ST Bl Av anfad woree
|aﬁa‘fa-?asﬁ-w 7o & AT Tr A @ D @ aed ) SyweeEm

TF qmgﬁmmawﬁ%l T 9¥Y & wRT we weel @ AeEt
APY A T T ToE & JEw A orft I oA &1 @ o & 79 urh
¥ oY o ¥, et F dow o ¥, 9 § e oy £, Fraenr ¥ e
& aur ok |F oE BT A § @ A8t W g9 & R 959 A W
Bl 39 U ¥ TR W T B T Y DG &7 59d e arev R

&ggiggwﬁﬁﬁ”

gwat wah o s e E e S R 10 ar
15 wde g i & fore ar & @ a9 & fag owaht angvawar it &) O
a gy Tl ¥ Y e ¥ g, wast @ ¥ R, ade wiew ¥ R, e
T & oy ooea usdt &1 R '9 1Y e svd U9 W 98 & 999
IE A 9 &1 arh # g7 fink RFROT FRORYE § 09 dex 29 ¥ e o PR
# wirge o 1 s dell & forg o arht A IR & 9w R fhar gar v
TRMA PR A IE SHTA ey dw A 2| e v ¥ adowohodo T @
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0
e o wr e 3w Ry W niRagde W gad fag tar & e
el WMifF s ATIan s el d o e g, s N ed am &

SUGARRT AEIGY, WY U O UF A § IHY 99 &IER, d9E, sRamn, T3
I & MR A TR TR iR IR 3 & wew O € o wew wuer ge
Thae Ed €1 4@l 56 o0 0 € ST g uhwe o ¥ AR oo o
Ry ==t g 7 RRafy s o= g8 B s r g < ot aRer & s

s Y T A e e 59 ver 6 fafy B gt ¥ | TR e e F
g @fed ol ¥ WUE o 9 w/hhar o, U O6UE @ AaeqT e w1 afe
T TN ARS8 T g3 ¥ 5 ol &) aawr | w0 %, 9% WeR ) S|
WYHR gRT Ul 3 zgawen & & fog ofw o ¥ g s 3w A oY Fg T
g 9 FA % IR N R ue i e ot &, Y omw oerwm ¥
Antiguated Indian Easement Act, 1882, which still governs the water laws in
the country. The Government has the sole prerogative to collection,
retention and distribution of water in streams, lakes and in all other
channels. IURWET #E14T, A & AR ¥ U ¥4 amm & | WRaen ¥ il
S [ @ AT AT, qwt W) @ A & e & fraaw 24 9 & oo Bl @
T gw mr d | ge 9w T g7 @ ot | awht vEe B 9 & fow SR 9w
ot B OF Rar | 9T TR W 9 & o o €, 9% 989 59 9o & o
OO § | PR gHE@T A8 o o7, I€ WA ¥ 0 39 weR @ Rufy 21 59
o ¥ gt & Ot & &, 9Ed ARl @Y, wfdl @ a1 Afkal & wgE @ 98
W & ong fF o & ' Y F w3 S o o wew Sor &, 9 S
wgforga & o1 9@ | WEed, 29 ¥ 66 F9N, 3 fAfdaT wgfew wie ol e W §
TWET & | THY | 42 TR 9 wurer ffEaT wfie o ol W 97 e =
T R | AEST, YW H UR BN tRAN THE G 5 wEE € ) ¥W 9F
ST AR Ft Tl F Y arR wv forr sy @Y srgAE I @ T & R e
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ey ¥F & Wnne o v F e, e R & w3y 09 wlw # aet
T g A wfh gF & | oud BRY 95 W Tl BT wUE TE ear | on &
Tt ey T & Rl 80 wftrma ool RE & wet w @l A orht Sar &, 9
ot Sefi § f TE e | SEF IR O § aR-AR §9 ST @ WA
ygar &, HHT & AET SO gear € | 7RRE, TORT F 1997 ¥ wig andt &t aftw
850-700 TS TUL FT THATT 30 4T | 1998 ¥ el O¥ wmara amar k¥ 1200 @nv

Helga, o T 1960 ¥ a7 v 2002 #§ 42 @t § 3w v @™
M A anv € i oRW @ g wrw o ey oRfefa &, Swar R R @Y
oI ¥ TEA BN | R U 9 Orh amer &, S urht @1 59 R aRE @ wwahr
¥ ¥ R oo 3o 7 ft amw R 7 81, 5 g & aRRafRy f 7 e ) ot
T FAEG, qeX FAHE, JF TEY TURT ATTIHIT A e W T Wi v
IR BW AE & A HEa e & o g% @ & 5 g Rl o v ww g3
gy, TE-Ig A |

st $odlo T/ (Sov wRw): SUHARIY WEIGW, gwaE | gF fwm afy
FEAye ¥ IR DR W ¥ | Faa T A & B wEw g g ¢ e e s
E | R hiRar & # @l Y o da 7@ £, a7 Reg oww f swr e
qoeT e 7 drar B, ey g Té o frae  @® wed an ) g
TWE A AT BT A of, SEE dgd AN g T | F q@F 98 9F $F awar g e
Rorar g srgwT anht goR wRE & o w2l F SR don @ fen 5 R F ad
%l Ree wwr @ $ G a7 B 1R @9 & ARa gwy wwh § e R
Rafr & 77 & & R T 3 30 Taawedt § oot A & oo @ g 4w
& @ A B o o g A # aiftw d waa Sio B o, w9 Rt By e
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Tg ¥ FO o ¥ fF o 9 9= 99 dew 99 A S1e °1, 3F 49w ot gy
o & F w9 X oHT & w9 F frw gem o | v aff @ a# e
R T D RS am A F By ¥
2 & g9E q, aeY dgd Y 9 @ aor @ 9 e
fag &< 9T 9 ¥ fag ¥% ot Sude #f # olR e dur € S

TR W AR R (R AR a2 I A o FT @ T & Td W
frarT g7 O & 5 9ud afer @ e e oot afF ox 7' Refa @
FHMRHT Ide 819 @ 18 & 5 fRe & @9 ¥ R v & der

Ty & R Rgemren i R e § oo oRaR &1 s R 7§ wemen §
fr gz vy afv ff Surer iR gufae & o & s o a-aR weTIRT & it @

v el & &=t d g & gf B &, R IF 9R & wuer 9 we +F @
MR qra 7 B A quE ¥ fErae @ d T we due @ o w5 gwed
T @Y & Al Rt aror v i & W o dw @ € ¥ o o aga
TR g @ & A | A A Wt @ N aEer & et 38 |9 &, s}
fret & 54 af a9 T R 0 &3 F T gan &, § 39 vy w I T amar
AP fram, Fae & BT ok feamr A a5a i oy o 24 anugt &
fog < W BT AT o, 39 ok B WEHRI A I% FH A4 fFar & | v of
feurt & Rufy 78 & 5 SHe 7= A ®Fd oror 8, 9F uES QA F & B,
TRT BT Y U3l o7 Reamaw ae wpe orar & |

O aXE M9 # FeE F ww @ migd aRew ona ff aw B e
£ 5 gug % ¥ 00 A8 vEd a9 AW AR o)X s @ vEe #) gHew

oo Orp & fr o) e ¥ 54 af g R e ¥ ow e
FREE W R iT I smam @ vsy A dwr B 1 B,
ATGT AT AT AT HT gEen foar & o el & o ogam &
O BY & & o 3 @dl & o arort iR e
3wy w5 IRy @ Sl v wud S & oo, swet W wiua § o
o &, ¥ & A agrdt &, 7g Yo orft & afv ool o ga @t §1
HEw e § # A, oYt sk owew d od st QU oww wew 7
fufy fr & 72 & 5 ™ o oEE P FEE F v THa F wI A
gfer & o woar € 5 &0 10 F T §F T B GUS I AT ARAT
ofted) R R F A F oy v vaRg §ar o ¢ a9l
= o B & o Reify dome A &, ad Rufy s & & e
aT T qIF gER WoW @ B T o R vt wwe feere ot wish
A arfit At ot & g ¥ e e T W wdAgeR @ &t
wH # BEARAY dMaEY O T ey 9w, aw feer st aneEr 59
o1 § Wiy wIAROR T F ag gagd ol B oewd gt § 1 o & e,
o A o ger &, Rt F gl o 7€ e €1 R § 9 gy o v |
NI ERF A eI F s W I & W0 Ry d werw a1
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5.00 p.m.

%

7ei Ao #1 ot TN Rl wiww o @ 3 B el e fbe A el T
g & e § 5 R F aw 7 o R =T ar
TP g AFHNY firer ol & | w7t A ugr & Shw
THiTen § @ aweE & deT 9 o an) e v W
gar & @ Ruea 4 I@sr @ 4 acge @ }
e & IR F g wE) & 9 & 5 99 iR Jrer) 3 awea 98t e
¥l & woagar € 5 ded o fir i T 39 30 & we wig " avofbE
HerREMPFEIFEmIMPATRRFFrdior o & N waad
fr @ @ o Rafr & 3@ gr #1377 o fam aft =ar @
e Yo g 9 ff tRaw &, 99d a= o gwt e 3w w1 wer wv |
AN ¥, wHA F G I aren TaEal §, R X FW AR aed Fasa @ g
faver & ZrEen 811 O fFEE & S 9T &, 99 SHE uE wEd e 8 W ar
Fot gt 7 Rufy § e d o oo e F W S ot & aw e R
ar e & aife) e W @ W IEE srerrht oy e F ) @ Y aw
R 9] B aifey, oifF & #Y e @ wiw ang) # ween g § 6 S
% foErd @ 8 IFE § of 2000-2001 ¥ T MR AQT F IART 2443 FAR
T g AT

¥y 98 9eIed 2002 ¥ 2.32 ufwe meaw 2,386 EWW €9 WY AT AT
IR 7 Rufy IFR & o wa= F v Ree wwwd 491 8 Wi | qu ad
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[Suwmfy Seri €]

suaaafy wevear, ¥ 2 I 5 e &t g oh Refy & Paes & g
WER & 1 JuErht wt g ar] s gfey | e F Ra A, e ¥
gRaR ¥ T &, A & aeg® @ I, AN o i owm | F Ra F
I Ao it Pmw o arf w7 TfRT e g@ @ Rafy @ froe § weR
FT wEahT Y wEEar B ok B @ e wf e R et § & aud
fore ¢ v et w% ) g9EE |

SHRI DINESH TRIVEDI (West Bengal) : Madam, let us congratulate,
through you, our new President, Dr. Abdul Kalam.
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THE DEPUTY CHAIRMAN: We have already done that. You are
late.

SHAI DINESH TRIVEDI: Madam, |, on my behalf and on behalf of
my party, Trinamul Congress, would like 1o extend our heartiest
congratulations to our new President, Dr. Abdul Kalam.

THE DEPUTY CHAIRMAN: Actually, what happens is, some
Members just walk in and out of this House as per their convenience. They
do not know the record. It was already announced.

SHRI DINESH TRIVED!: Madam, but | was not there, On behalf of
my party...

THE DEPUTY CHAIRMAN: It is not a question of Party, it i8 the
House, and you are a part of this House.

SHR! DINESH TRIVEDE: Madam, | had checked up, but | was
misinformed by the Table Office.

THE DEPUTY CHAIRMAN: But | had asked each and every Party
Member to put his or her congratulations on the Board. i was done
collectively. Anyway, we accept it. Now, there are thres more names. |
am not going to entertain any new names because, yesterday, very strictly, |
announced that the Members who want to speak should give their names at
the proper time. Sometimes, you suddenly decide to speak on some issue
and send the slip. Because of that, all our calculations go wrong. Now,
there ars three names with me. Shri N.K. Premachandran. Mr.
Premachandran, please don't think that you can speak for 52 minutes.

SHRI N.K. PREMACHANDRAN (Kerala}: Madam, | will take five
minutes only.

THE DEPUTY CHAIRMAN: There are two other Members also.
But you can speak for five minutes.

SHRI N.K. PREMACHANDRAN: Madam, the point is, we come
under 'others' category. Though we belong to a political party, 'others' are
classified as a separate group. And we are called after the Mambaers of all
the political parties have finished. So, my humble submission is, during the.
rotation, some preference should be given to 'cthers'.

THE DEPUTY CHAIRMAN: | will see to it that you all don't come at
the tail-end. We will think of it. But please take five minutes. Fifty-two
minutes are for all the 'other' Members.
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SHRI H.K. JAVARE GOWDA: Madam, they have given him a
chance to speak on behalf of them.

THE DEPUTY CHAIRMAN: But | have not received any such
information. afére, srfl Twg wF A B @ &, I T | oo |

SHRI N.K. PREMACHANDRAN : Madam, many a time, this matter
has been discussed elaborately in this august House. | also express my
grave concem as far as the latest drought situation is concerned. Madam,
we are well aware that during last year, in the month of July and August, in
the same session, ie., in the Monscon Session, this House had elaborately
discussed the flood situation. But all the predictions have proved wrong,
and a severe drought has affected all parts of the country now, especially,
the northern parts of our country. As has been very clearly mentioned, the
delay in the arrival of the monsoon, in Rajasthan, Madhya Pradesh, Orissa,
Andhra Pradesh, and even in Dethi, is creating a great deal of apprehension
in the minds of the people as a whole. Last year, we had a discussion on
another monsoon-related problem, floods, and this year also, we are talking
about the delayed monscon., In this connection, | would like to say that
though the State of Kerala, which | represent, is not so seriously affected by
the problem of delayed rainfall, there is a severe decline in the rainfall,
especially, the South-West Monsoon has not been so good this year.
Normally, the South-West Monsoon starts in earty June, but so far, the
rainfall has not been effective or intensive in the state of Kerala also. That
shows the gravity of the whole situation which is prevailing in this country.
The delayed monsoon or inadequate rains are affecting the livelihood of not
only the agriculturists, but the livelihood of all the people of this county.
Madam, in my State, the people are rmainly dependent on hydro-slectric
power. But the water level of various dams has considerably gone down.
The statistical data shows that if it continuously goes down for a period of
one month, there would a total power cut in the State of Kerala, because
the State is totally dependent on hydro-electric power. H this is the
situation in a State like Kerala, which normally has a rich rainfall, we can just
imagine what could be consequences of inadequate rainfall in the States like
Madhya Pradesh, Orissa, Rajasthan and other such States.

Madam, now, | would like to point out one thing regarding the
Indian Meteorological Departmant. Even in the last week of May, the indian
Meteorological Department had predicted that heavy rain, continuous rain,
intensive rain, would come, and they had even warned the fishermen and
the agriculturists in this regard. They toid them "we are giving you a
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warning that heavy, intensive, rain, continuous rain, is going to fall in the last
week of May or in the beginning of July." But nothing has happened. All
the predictions of the Indian Meteorological Department have been proved
wrong. | am not finding any fault with our scientists or with our Indian
Meteorological Department, but the thing is, that sornething has gone
wrong. That has to be admitted. Even now, an intensive rainfall has not
taken place; the South West Monsoon has not come.

Madam, about the scarcity of water and the water management
system, | would like to say one or two things. Now-a-days, Madam, we are
having the advantage of the developments in science and technology,
especially, in space technology, ocean development, etc. We have
advanced a lot in all those fields. But even after afl these advancements,
even after having made tremendous progress in these fields, we are not
able to change the traditional water management policy in our country, We
are still pursuing the same water policy which is in existence for the last so
many decades. Even after so many new things have come into existence in
the field of science and technology, space technology., ocean development,
we are not able to meet the challenge. Wes are not able to predict in
advance about these natural calamities and take precautionary measures at
the appropriate time so as to meet the challenge. That is the position even
after so much of progress in science and technology. We know that so
many dams have been constructed. | am not going into the details of all
these, dus to paucity of time. A large number of down-trodden people,
Adivasi people, people belonging to the Scheduled Castes and Scheduled
Tribes, have been evacuated from their places, and huge dams were
constructad. Now, what is the result of all this? Madam, when something
like drought or floods take place, mainly, the down-trodden people are
affected. Here also, due to drought, the sufferers are the agricultural
labourers, because of poverty and joblessness. They bave no job because
the agricultural fields have nothing to offer them. So, the people all over the
country are being greatly affected by this delayed monsoon, and, this would
affect the whole country in the near future,

Madam, | would also like to say one thing about the alternative
planning of river management. We are having plenty of water. So many
water disputes are already going on in this country. | am not going into all
those disputes. There is the Cauvery water dispute, there is the
Multaperiyar dispute, and so on. But | am not going into all those things
because it is under the consideration of the Government, the Cauvery Water
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Authority, and even court proceedings are going on. So, the river
management pclicy has also to be re-vamped 50 as to exploit and make the
maximum use of it. That is my another suggestion. Now, | come to the
other point. In the last Session, we had discussed the issue of scarcity of
water, and many distinguished Msmbers of this House had made valuable
suggestions. One of the suggestions was that we should have a specific
policy on rain water harvesting. We should evolve an effective plan to have
rain water harvesting. | would like to know from the Government what steps
they have taken to implement the policy relating to rain water harvesting.
We know that we are not able to use the rain water.

THE DEPUTY CHAIBMAN: is it not a State subject? The water
management is a State subject, and the State should formulate a policy to
do the rain water harvesting. You should tefl your State as to how to
harvest the rain water.

SHRI N.K. PREMACHANDRAN: But, the programmes have been of
the Centre. The water management programme is being managed by the
Centre, and even the funds are being allocated by the Centre. Many of
these programmes have been funded by the Centra, So, the Centre should
formulate some policy so that this could be developed.

THE DEPUTY CHAIRMAN: In Delhi, some NGOs are doing water
harvesting in  homes. If everybody does the same thing, there will be no
wastage of water, and in that event, you do not need any assistance from
anybody. {interruptions) In Delhi itself, they are doing it, and the water table
has gone up.

SHAI N.K. PREMACHANDRAN: In Tamil Nadu, the NGOs are
doing the rain water harvesting. My suggestion is that the Government of
India has to take an initiative to formulate some programme so that this
awareness could be created in the minds of the people. it does not matter
whether the rain water harvesting comes under the jurisdiction of the Cantre
or the State.

THE DEPUTY CHAIRMAN: The Secretary-General told me that rain
water harvesting is being done even in the Rashtrapati Bhavan.

SHRI N.K. PREMACHANDRAN: An indepth study has to be made
regarding the problem of inadequate rainfall in this year. Shri Sunil Shastri
has already drawn the attention of this House to this prcblem. As far as the
problem of weather change is concerned, this is not a phenomenon which
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is confined to India. This phenomenon of weather change is there
throughout the world. That unexpected change of the climatic condition is
all over the world. !t is a world wide phenomenon. So, an indepth study has
to be made. According to my experience, it is prevalent due to
deforestation. Disputes are going on against those people who are
encroaching the forest land, destroying the forests, creating an ecological
imbalance and who are a threat to environment. So, more stringent
provisions have to be made to protect the forests and environment and to
maintain an ecological balance. These are the points which | wanted to
make. | would also like to make a reference to the relief measures. Effective
relief measures have to be made. In the last two years, the norms for
getting the relief under the National Calamity Relief fund have been
changed. This situation has to be reviewed. That is my suggestion. Most of
the States, especially, the southern States, may not be getting proper relief
because of the change in the relief norms. With these words, | conclude.
Thank you.

SHARI H.K. JAVARE GOWDA (Karnataka): Madam, a severe
drought situation is hovering over the entire country except two or three
States. The State of Karnataka is the most severely hit State this time. The
situation is that during the pre-monsoon period, Karnataka used to have a
little rainfail. But, this time, the monscon has not been in full swing in Kerala
yet. This has caused a drought-like situation in Tamil Nadu, Andhra Pradesh
and Karnataka. The late monscon has not at all started in the northern parts
of the country. We are all facing the severe effect of the failure of Monsoon
and we are hearing the problems of the pecople as such. In Kamataka,
there is a drinking water problem because of the depletion of the water
table. In north Karnataka, there is a district called Gadag. It is a district
headquarters, The people in that area were not getting water from the
municipality, for 45 days. Now, they are getting water once in ten days.

Another important factor is that the greenery has dried. There is
no fodder for the cattle. Another problem is, there were two pre-monsoon
showers, The farmers sowed the seeds and put the manure. But the
entire thing has withered now. The farmers who sowed the seeds and put
the manure lost that much money also. All the tanks and river-beds in the
entire Karnataka have gone dry. There is no water at all. We are facing
this kind of a grave situation. It is for the first time, in the past 15 years,
that Karnataka is facing such a severe drought situation. Therefore,
Karnataka has to be declared a drought-hit State immediately. The South-
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West Monsoon is the main source of rains in the country, particulariy,
Karnataka. But it has not yet come. We have to wait for the South-East
Monsoon, which comes after two months. Now, there is absolutely no
chance of any rains at all. Under these circumstances, without the help of
the Central Government, it is very difficult for the Karnataka Government to
protect the livestock and help the farmers.

There is another disturbing factor, which has been reported by
almost all the newspapers in Karnataka. It is that, the villagers are
migrating t¢ the cities in search of employment. But there are no
employment opportunities. There is absolutely no work in the cities. Under
these circumstances, the Central Government has to come forward to help
the States.

Though wa are boasting that we ara very much advanced
scientifically, our metecrological department is not able to pradict the
Monsoon correctly. Had they made correct predictions about the Monsoon,
the farmers could have saved their seeds and the money invested on
manure. He could have waited for another 15 or 20 days, and this sort of
waste would have been avoided.

Last year, the farmers in the country had a good crop. But thay
suffered because thers was a fall in the prices of agricultural products,
Therefore, many farmers committed suicide. This year, the farmers have
sown the seeds and put the manure, but there is no rain. So, they
continue to suffer.

As far as the broader aspect of the matter is concerned, it is a fact
that every State Government in the country is almost bankrupt. They are
not in a position to pay even the salaries. All the cheques have bounced.
This is the financial position of the States. Every farmer in the country,
particularly, in view of the drought, looks towards the sky. He befieves only
in nature, that is, Ged, hoping that the rains would come. He has lost faith
in al the machinery, including the Executive and the people's
representatives. With the little resources that we are having, we are trying
to help the farmers. in spite of this pitiable situation, this Government is not
coming forward to help the farmers. Last year, this Government had not
come forward to rescue the farmers. It did not take any steps to prevent
the farmers from committing suicide. There was no rain for two months.
But there was no help from the Central Government. The Central
Government has not made any pian to tackle the problems. There is an
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urgent need to chalk out some plans to tackle the problems. | urge upon
the Central Government t0 declare Karnataka a droughi-hit State and
release, at least, an amount of Rs.300 crores for relief works, Thank you.

SHRI SHANKAR RCY CHOWDHURY (West Bengal): Madam, today
we are debating the drought situation. Last year we were debating the
flood situation. This cycle will continue. t do not think it is within our hands
to control it. The reasons for this change of drought-flood cycle which is out
of our hands are global warming, climate change, population explosion,
ervironment and deforestation. A word of warning: Afghanistan is having a
thres-year drought period. Pakistan is having a two-year drought pericd.
Drought has advanced to Rajasthan and Gujarat and | do feel that drought
is creeping up on us from the North West. We should take heed on this.
The remedies are two-fold, short-term and long-term. So far as short-term
remedies are concerned, which is with the Agriculture Ministry, they are
usually in the form of providing resources to the States to meet various
immediate requirements of the drought situation like loss of crops, etc.
which the other Members have elaborated upon. The problem is, there is a
perpetual confrontation between the Centre and the States. | do not think
this can go on for a long time because in all such cases the State usually
mentions a certain figure. The Centre makes its own assessment and then
this debate goes on, usually, with a lot of ill-fesling on both sides. 1 think
the Centre should be careful because it has been our experience -- it may
be & coincidence or may be unintended -- that the Siates whose
Governments are not part of the National Democratic Alliance, tend to get
lesser drought relief than those States which seem to be more favoured. |
am specifically talking of my own State, West Bengal. It may well be a
coincidence, it may well be unintended, but unfortunately, that is the
situation which has been created. The only solution for this problem is a
National Water Grid. There is no other answer for this drought problem.
Now the National Water Grid alsc will not take place because -- forget
about the Indus Water Treaty with Pakistan; forget about the Ganges Water
Treaty with Bangladesh -- we have within our own country the Cauvery
dispute, the Narmada dispute, the Sutlej-Yaumna Link dispute. Before, we
make a National Water Grid, we should first try and set down amicably and
sort ocut our own internal disputes. Unless we have a system like the
Ganges-Cauvery link, like the Himalayan Canal, this cycle of drought-flood
will continue to plague us for years and years to come. | do appreciate that
this is perhaps outside the scope of the activities of the Agriculture Ministry.
But, unless, this is done, we will never find a solution to this problem. As a
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matter of fact, | would go a step further. This point came up this morning
during the Question Hour when the Indo-Nepal Treaty was being
discussed. The key to the drought situation and flood situation in the
Ganges Valley is Nepal. Unless India and Nepal sit down and work out a
joint water management treaty or a joint water managernent system, India
will continue to be plagued by this cycle of drought and flood. So the
Government has to pay sarious attention to it. Seo far as other remedies are
concerned, we do not have to go very far outside the country to study it. It
is obviously to bring up the level of ground water. Rain water harvesting, as
you said just now, is a State's responsibility. We do not have to go abroad.
We merely have to go to Ahmednagar district in Maharashtra in our country
and see the place calied Ralegaonsidhi under Shri Anna Hazare. It is a
miracle of really not modem but traditional water management. And, if this
is put into effect in most of the drought-prone States of our country, | think,
the severity of drought conditions will not be felt as widely as it is being
faced today. The problem is again an attitudinal problem. We consider
these measures during times of emergency only. When the emergency
pericd passes, these measures are allowed to slip. | do think that the
Governmenits, both at the Centre and in the States, must really devote their
complete and united attention to this major problem. Otherwise, we will be
repeating these debates at the appropriate seasons for many years to
come. Thank you.

THE DEPUTY CHAIRMAN: Now, all the Members have spoken.
The Minister to reply now..(interruptions)...  No; | will not allow anybody
now. | cannot make any favours or disfavours. Only those names, which
came in the morning, would be entertained. | said it yesterday and 1 don't
want to go back on my own words and my own ruling. It is already 5.30
p.m. and we have to finish this now. Yes, Mr, Minister,

Fi =8 (st aifore Rm) - =i SowmRn wea, B ERT 12:30 T ¥
Iy i @ AR trgEgt o miggew BT 137
i &1 Rwg & | Ay wewdl @ o far &, 9wl § =il eRT 2w o
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&, aftr ar anfer A=) W O EEl w A1E fger e & S Swer s '
aw o @e grar ¥ | 9% fiar wnnfde & o # aw B e g R wew @
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foaeT w7 Y weg o gE £ 7

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : What is the amount
for Tamil Nadu?

SHRI AJIT SINGH: This is on yearly basis. The money is Rs.113
crores. You have taken the first instaiment. The second instalment is Rs.42
crores. As far as the Centrai Government's contribution is concemed, it is
75% and that of the State's is 25%. The total of Tamil Nadu's share is
Rs.113 crores. Qut of that, around Rs.85 crores is the Central Government's
contribution and Rs.28 crores is the State's contribution. 1t is given in two
instalments. The first instalment has already been taken by your Government
and the second instalment is still due.

SHRI RAMACHANDRA KHUNTIA: What about Orissa?

SHRI AJIT SINGH: Those things you can have at any time--how
much is available and how much is not available. (Interruptions) We can't
go and spend it for the State Government.

SHRI RAMACHANDRA KHUNTIA: You said that some arnount is
given by the State Government and some by the Central Government.

SHRI AJIT SINGH: 25% by the State and 75% by the Central
Government.

SHRI RAMACHANDRA KHUNTIA: In the case of OQOrissa
Government, it is not ready to spare Rs.30 crores. | would like to know
whether the Orissa State Government can get Rs.g0 crores or not,

SHRI AJIT SINGH: These are the rules laid down by the Eleventh
Finance Commission. But, still, let me remind the hon. Member that in the
case of Orissa, our Prime Minister has gone over there and made special
announcements, whenever there has been a disaster over there. The
Centre has tried to help even those States which can't use the money, that
comes to them normally. The hon, Member from Weast Bengal can be sure
that there is no question of any step-motherly treatment for any State.
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{nterruption) West Bengal has not asked us for any help, at least, for the
last two years that | know of, under this scheme. So, please don't say that.
We wish you don't need this money, you don't ask for it. But, if you ever
need it, we will be there to help you like any other State.

The Crop Insurance Scheme is another scheme. ...(Interruptions)...
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SHRIMATI BIMBA RAIKAR (Karnataka): Madam, | would like to
seek, through you, a clarification from the hon. Minister. Once Kamataka
was known for its greenery and today it is suffering from drought. Last
year, our demand was Rs. 900 crores. We went in a delegation, not once
or twice, but three times. But we did not get anything from him. The
second point is, there was a hailstorm. For this hailstorm, we had asked for
Rs. 200 crores. Lastly, we agreed to Rs. 100 crores. Even this we did not
get; not even a single pie. The heon. Minister was very sympathetic to us.
He spoke very nicely with us; in words, but not in kind. And, today,
Karnataka is suffering like anything. We have got 177 talukas and 28
districts. Qut of these 28 districts -- | would like to inform the hen. Minister
-- more than 20 districts are suffering from drought. A Committee was sent
and the Commitiea gave a very good report. The Committee said,
'‘Karnataka is suffering like anything and money should be given to it." But
nothing has been given.

THE DEPUTY CHAIRMAN: Are you seeking a clarification or making
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a speech? Otherwise, | will have to ask everybody. You just put specific
questions.

SHRIMAT! BIMBA RAIKAR: Madam, | would like to know from the
*%hon. Minister what help he is going to give us. Is he going to give us any
help or he wants to send another team? If he wants to send another team,
it is welcome. But he should send the team immediately, take the Report
from that team, and see that Karnataka gets some help.

THE DEPUTY CHAIRMAN: Mr. Minister, | have one suggestion.
This discussion was on drought. You can very well deal with drought
because it is a matter of crop. But certain Members raised questions about
water management. It would have been nicer if the Minister for Water
Rescurces Development was here to answer those questions. There were
so many Members who asked about water harvesting, Nationai River Grid
Schemes, dams, elc,

SHRI AJIT SINGH: Madam, agricuiture inciudes everything. if there
is shortage of fertilizer, worst affected is agriculture; if there is shortage of
diesel, worst affected is agriculture. So, Petroleum Ministry gets involved.
The Rural Ministry can get involved because all the work is done in rural
areas. So, Agriculture Minister may not be all pervasive, but Agriculture
Ministry is all pervasive. (Interruptions} In every debate on agriculture --
prices, drought, flood, power or anything -- | am used. They alsc know it.
They are highlighting the problem of the farmers, not just one particular crop
or issue, We try to answer as many as we can. Their suggestions may not
be directly relating to the Agriculture Ministry, but we note them down. We
try to pass them on to our colisagues because we understand that
agriculture is affected by everything.

THE DEPUTY CHAIRMAN: Agreed. But you see when the
question of National River Grid Schemae...{lnterruptions)...

SHRI AJIT SINGH: 1t is for you to decide which gquestions | should
answer. ...(Interruptions)...

THE DEPUTY CHAIRMAN: That's what | thought. It would be
nicer...{interruptions}...

SHRI AJIT SINGH: But we are the nodal Ministry for drought relief.
...{Interruptions)...
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THE DEPUTY CHAIRMAN: If these questions are going to go
on..{interruptionsy...

SHRI AJT SINGH: Let me answer because that will affect others.
...{(Interruptions).. Andhra Pradesh asked for Rs. 1000 crores. Last year also
they asked for Rs. 1000 crores. Kamataka has asked for Rs. 900 crores;
Maharashtra has asked for Rs. 700 crores. No State has asked for less than
Rs. 500 crores. The problem is Eleventh Finance Commission laid down
certain parameters as to what kind of work is allowed under this
contingency funds. And it was done in consultation with the Chief
Ministers. States agreed that these are the paramsters under which the
monsy would be given from the Contingency Fund. In drought conditions,
the items include cost of supplying drinking water through tankers, etc,;
agricultural input subsidy to small and marginal farmers for crop damage
exceeding 50 per cent; provision of fodder and cattle camps; emergency
supply of medicines; and gratuitous relief to the destitute. In extreme
cases, cost of employment generation and material cost of relief work can
also be met from this fund. One question | had not answered earlier. The
Hon. Member from OQrissa had mentioned the Drought-prone Area
Programme. In last eight years, more than Rs. 1000 crores have been
aliocated through the Ministry of Rural Development under this scheme. Let
me again repeat that all States have a Drought Contingency Plan. 1t is up
to the State Governments, how updated they keep, how alart they are on
that. We, on our part, are asking them to give us information, and we are
giving them whatever help we can.

THE DEPUTY CHAIRMAN: What is your problem? You have
already made your speech. ...{Interruptions)...

SHRI AIMADUDDIN AHMED KHAN (DURRU): Madam, he has
talked about the Cenire-State relationship. You are aware, for the last so
many months Indian troops are there in the border areas of Rajasthan.
They are consuming a lot of water. The underground water reservoirs are
going down. Crops have been destroyed by the troop movements. They
are still there. They are neither moving forward nor backward. Could he
use his good offices either to compensate farmers or ensure that there is
some alternative supply of water to these pecple who have been deprived?

THE DEPUTY CHAIRMAN: Does it come under his Ministry?

SHR!I AIMADUDDIN AHMED KHAN (DURRU): Yes, Madam, it is
the nodal agency.
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SHRI AJIT SINGH : Madam, the Defence Ministry has already
given compensation to the farmers, because their crops have been
destroyed and their farrmlands have been used.

SHRI AIMADUDDIN AHMED KHAN (DURRU): No, Sir, the demand
that was sent by the State Government has not besn met by the Ministry.

THE DEPUTY CHAIRMAN: It is the Defence Ministry.

SHRI AIMADUDDIN AHMED KHAN (DURRU): The compensation
paid was only one-third of what was asked for. In regard to the
underground water reserves...(Interruptions)...
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SHRI AJIT SINGH: Madam, we can have a discussion on it again,
after two weeks.

THE DEPUTY CHAIRMAN: No, we cannct have another discussion
on this. ...{Interruptions)...
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THE DEPUTY CHAIRMAN: Now, you are from which State?
(interruptions} 1 have aliowed two - three Membsrs from Karnataka; so,
please sit down. ...{interruptions)...

SHRI N.R. DASARI (Andhra Pradesh) : Madam, | have been in this
House for the last four years. | would like to bring this to your notice and
to the notice of the hon. Minister of Agriculture; never before in this country
the floods and drought have been so widespread as we are witnessing
today. This is what has emerged from this discussion. So, | would like to
request you, without any offence to the Government -- of course, the
Government is quite busy with...

THE DEPUTY CHAIRMAN: | am goimg to adjourn the House within
two minutes.,

SHAI N.R. DASARI: 1 want the Minister toc come before this House
with a contingency plan within a week or ten days.
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THE DEPUTY CHAIRMAN: The discussion is over now. The House
is adjourned till 11 ¢'clock tomorrow.

The House then adjourned at six of the clock,
till elaven of the clock on Friday, the 19th July, 2002,
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